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(b) whether any more imports are tofbe
permitted if so0, the quantity thereof?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND COOPE
RATION (SHRI MOHAN DHARIA) :
(a) and (b) : Import duty on coconut
oil was reduced with effect from goth
May, 1977. Information about imports
of coconut oil after this date is not avail-
able as yet. lssue new licences for
import of cocunut oil has been stopped
with effect from rgth July, 1977, and
actual imporis against licences already
issued will be mounitored su that total
imports do not exceed a certain limit,
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Loan sanctioned to small farmess

R

6416. SHRI SRIBATCHA DIGAL :
Will the Minister of FINANCE AND
‘REVENUE AND BANKING be pleased
O state ¢

(a) the grigeria, foll i
s b ook o we o i
loans b0 gapdl © i S
security to furnish;-
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(b) ‘tll;e m'mn.vmtmr of lomls sanctioned
to small farmers sgriculture purpose
by the nationalised banks in the district

Phulbani, Orissa during the year
1976-77;

(c) the number of farmers benefited
from it;

(d) the number of applications still
pendmgh with the bank. for more than
a month as on 1st July, 1977 for grent
of loans to the farmers in Phulbani dis-
trict; and

(¢) the reasons for delay m taking
action on such pending applications?

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHR1 H. M. PATEL) : (a) In zd-
vancing agricultural loans Banks are
increasingly taking into account the
purpose and the incremental income
expected from a  scheme,

The landless labourers who are not
in a potition to offer any tangible security
are provided short-term credit under
the Group Guarantee Scheme. Third
party guarantee, if available, 15 also taken.
Security is not regarded as the prime
consideration and wheie a  borrower
is not in a pasition to offcr any security,
it is not inssted upon.

(b) and (c). The number of accounts
and amounts outstanding in agricultural
Joans granted by Scheduled Commercial
Banks as on the last Friday of December
1976 in Phulbani (Boudh-Khondmal)
District in Orissa are as under :(—

Number of accounts Balance
outstanding
533 Ras. g° 35 lakhs

Separate information in respect of Nation~
alised Banks is not available,

(d) and (¢). Reserve Bank has reported
that information in this respect 18 net
available.§
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6417. SHRI SRIBATCHA DIGAL :
Will the Minister of FINANCE AND
REVENUE AND BANKING be plessed
to state @

(8) whether it is a fact that even
after the creation i i
Commision the wnationalised are





